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1. Background: 

 

 The Hon’ble NGT, Principal Bench, New Delhi took suo-motu cognizance of the present 

casebased on the newspaper clip titled ^^dsyks unh dks cuk;k dpjk MfEiax ;kMZ] laj{k.k ds fy;s ty lR;kxzg^^  

appearing in Kelo Pravah dated 09.06.2024’and registered in the Hon’ble NGT (PB), New Delhi 

as O.A. No.917 of 2024. 
 

In the above matter, Hon’ble NGT, Central Bench, Bhopal vide its Order dated 

24.09.2024 constituted a Joint Committee comprising of (i) One Representative from District 

Magistrate, Raigarh Chhattisgah  (ii) One Representative of Chhattisgarh Environment 

Conservation Board and directed the said Committee to submit factual and action taken reports 

within two weeks.  

 

2. Constitution of Joint Committee: 
 

 In compliance with the Order dated 24.09.2024 of Hon’ble NGT, New Delhi and based 

on the nominations received from the organizations concerned, a Joint Committee has been 

constituted, comprising the following members:  

 

(i).  Sh. Sameer Bara, Deputy Collector, Raigarh. 

(ii).  Sh. Ankur Sahu, Regional Officer, CECB Raigarh. 

 

The Committee constitution nomination letter are enclosed as Annexure-1. 

 

3. Terms of reference (ToR) to the Joint Committee: 

 

The Terms of Reference (ToR) to the Joint Committee referred therein the Order dated 

24.09.2024 of Hon’ble NGT in the above matter inter-alia include the following: 

(i). Committee shall visit the District Raigarh (kayaghat to kharraghat) & ascertain the claim 

of article that drain water is falling in to the river at four spots.  

(ii). To assess the claim that garbage is being dump from the river bank to under the bridge.  

(iii). The Committee shall submit the report before Central Zonal Bench of the Tribunal within 

two weeks.  

 

4. Meeting of the Joint Committee:  
 

           An introductory meeting of the Joint Committee was held on 03/10/2024 at Regional 

Office, Chhattisgarh Environment Conservation Board, Raigarh. During the meeting and 

subsequent site inspection held on 03/10/2024, Shri. Sooraj Dewangan, Assistant Engineer, 

Municipal Corporation Raigarh, was also present.  

 

5. Brief about Raigarh District of Chhattisgarh: 
 

Raigarh district is situated in the north eastern part of the Chhattisgarh. Between 

Latitudes 21°20’21”:22°47’13”N and Longitudes82°55’36” : 83°42’16”E.Geomorphologically, 

the area of the district to the north of Mahanadi River exhibits landforms of low-level structural 
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plateaus, structural plain, pediplain/pediment, denudational hills and valleys and the region of 

middle and high level plateaus. The younger flood plain (including infilled river beds) delineated 

along the course of the Mahanadi River. The area of the south of Mahanadi River exhibits land 

forms of structural hills and valleys, older flood plain, denudational slope, pediment/ pediplain 

and denudational hills and valleys. Physiographically the district forms a part of a Mahanadi 

basin drained by the Mahanadi and its tributaries viz Mand, Kelo and Kurket. The general slope 

of the area to the north and south of Mahanadi River is towards south and north direction 

respectively. Kelo river originates from the Gharghoda Tehsil’s Ludeg hills of the district. River 

stretches of 107 km passing through Raigarh district. River Kelo and Mand flows from North to 

South. Mand River flows 35 km through Raigarh district of Chhattisgarh. 

 

6. About Kelo River and its conservation steps : 
 

Kelo river flows through Raigarh city which is the eastern border of Chhattisgarh state 

Kelo river originates from the Gharghoda Tehsil’s Ludeg hills of the district. River stretches of 

107 km passing through Raigarh district. River Kelo flows from North to South. It is a perennial 

river. Raigarh is a city and municipal corporation through which the Kelo River flows, with 

about 15 km of the Kelo River. Raigarh to Kanaktura has been included under Category 05 by 

the River Rejuvenation Committee formed for the revival of polluted parts of the rivers of 

Chhattisgarh state.  
 

The main objectives of the action plan is to bring polluted river stretches to be fit at 

least for bathing purposes (i.e. BOD < 3 mg/l and FC < 500 MPN/100ml) within six months 

from the date of finalization of action plan. 

 Action plan has been prepared keeping following factors into consideration:- 

 Over view of water quality of rivers and identification of all polluted rivers and stretches. 

 Inventory of sources of industrial effluent generating from industrial clusters and the 

quantum of industrial effluent generation from different industrial sources. 

 Assessment of existing industrial effluent treatment infrastructure and its capacity. 

 Assessment of alternative use of treated industrial effluent for different purpose which 

include road constructions and maintenance, for industrial cooling, gardening 

maintenance and development in cities and towns wherever feasible. 

 Mobilizing and monitoring of the progress on the action plan by the executing agencies 

within the given time frame. 

  

In the above context, Raigarh Nagar Nigam has constructed 02 sewage treatment plants 

located at Bade Atarmuda and Banjhinpali, Raigarh. Details of STP are mentioned below:  

a. STP detail of location Bade Atarmuda, Raigarh- STP of 07 MLD based on SBR 

technology has been established at Bade Atarmuda having a catchment area of 06 drains 

joining Kelo River in (1) Near Belladula (LR-2) (2) Near Belladula (LR-3) (3) Near 

Belladula (LR-4) (4) Marine Drive SSR Near Road (LR-8) (5) Near Panjri Plant (LR-10) 

(6) Near Pahar Para (LR-11) etc. which discharge into Kelo River  through drains, which 

is operational through 27.06.2022. 
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b. STP detail of location Banjhinpali, Raigarh- STP of 25 MLD based on SBR 

technology has been established at Banjhinpali having a catchment area of (1) Near 

Bandalali Fatima Nagar (RR-1) (2) Near Faujdarpura (RR-3) (3) Near Dewangan 

Mohalla (RR- 4) (4)Near Koshtapara (RR-6) (5) Near Shaheed Chowk (RR-7) (6) Near 

Panchdhari (RR-9) etc.  which discharge into Kelo River  through drains, which is 

operational through 27.05.2022. 

 

7. About Solid Waste Management in Raigarh Municipal Corporation Area: 
 

Raigarh is an industrial city located in the State of Chhattisgarh. The Raigarh Municipal 

Corporation is consisting of 48 wards with a population of 1.66 lakhs having average solid waste 

generation of 33.56 TPD. Among this generated waste, 19.94 TPD is wet waste and 13.62 TPD 

is dry waste. As informed by the Municipal Authority approx. 95% of source segregation and 

100% door to door waste collection is being done daily. Construction and demolition waste 

generated in the city is being dumped into low lying areas and no C&D waste processing plant 

exists. SLRM centers: There are 12 SLRM centers equipped with 133 tricycles and 8 mini 

tippers used for the collection, transportation and processing of solid waste generated. Reportedly 

266 SHG women are involved in the 12 SLRM centers for the collection and further processing 

of municipal solid waste. For processing the wet waste 224 compost pits with total capacity of 

560 MT is provided and for processing the dry waste MRFs having total capacity of is 60 TPD is 

provided at SLRM centersPage 28 of 69 SLRM Center at Ward 32, Banjipali Fathamuda, 

Raigarh: The Joint Committee visited the SLRM center located at Ward 32, Banjipali Fathamuda 

of Raigarh, wherein approx. 0.73 TPD of solid waste is collected from 1371 households and 192 

shops covering 03 wards using 6 manual rickshaws (one rickshaw is provided as standby). The 

door-to-door waste collection from the households is achieved by 13 SHG women. Source 

segregation is being adopted at households itself. For processing of wet waste 24 compost pits 

are provided with total capacity of 52 MT. Approx 30 garbage vulnerable points in the city has 

been identified, Safaidaroga are deployed for creating awareness and imposing penalty against 

the littering of solid waste. 

 

8. Observation of the Joint Committee on the ToR to the Committee: 

The officials of Joint Commitee inspected the Kelo River stretch between 

Kharraghat to Kayaghat and surrounding areas :- 

1. STP (25 MLD) at Banjhinpali was found operational but it was also observe that some 

quantity of waste water was also bypassing from the STP. During the inspection of Tipakhol 

Reservoir situated at Village –Tipakhol ,Tehsil and District Raigarh, it was found that there 

is a leakage in the check dam of the Reservoir causing bypass of huge amount of Reservoirs 

water from the above checkdam into the Chandmari Nallah near Raja Para and getting mix 

with sewage of the Nallah. This huge amount of sewage of Chandmari Nallah impacted the 

working efficiency of the water Pumping Station of STP causing excess quantity of above 

water to bypassed from the Nallah and is ultimately meeting with the Kelo River. 

2. STP(07 MLD) at Bade Atarmuda, Raigarh was found operational. 
 

 

 



Joint Inspection Action Taken Report in OA 917/2024 (PB) & 192/2024 (CZ) Oct. 2024                                       4  

3. Municipal solid waste was also found inappropriately dumped at 04-05 places in the adjacent 

areas of river flow. As per the information given by Shri. Sooraj Dewangan, Assistant 

Engineer, Municipal Corporation Raigarh that the surrounding households of River area may 

throwed the above municipal waste in the river area. 

4. The Continuous Water quality Monitoring Stations installed at Upstream and downstream 

points the Polluted River Stretch of Kelo for Continuous Monitoring of river water quality 

by Chhattisgarh Environment Conservation Board were found operational. The Parameters 

of the Monitoring was found under the standard prescribed limit of IS2296-1982. Result/data 

of the above attached as Annexure -2. 
 

 

Image of Kelo River along with STPs 
 

9. Action taken by Chhattisgarh Environment Conservation Board: 

   As per the NGT order dated 25.07.2024 officers of Chhattisgarh Environment Conservation 

Board, Raigarh official inspected the kelo river stretch from kharraghat to kayaghat. Observation 

and finding on inspection dated 10.09.2024 were mentioned below:  

1. Municipal solid waste dumped at near 25 MLD IPS, near DPS kids school, Kolta Samaj 

Bhawan and some points at both site of river from chkrapath bridge to kayaghat. 
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2. The flow of polluted water into the river was observed through an open drain in the opposite 

direction of Kelo Maha Aarti Ghat and near the bridge of Kaya Ghat. 

For above observations show caused notice has been issued to Municipal 

Corporation Raigarh on dated 12.09.2024. Copy attached as annexure-3.  

 

10. Submission of Municipal Corporation Raigarh:  

Municipal Corporation Raigarh vide a letter dated 03.10.2024 has informed the joint 

committee that Kelo River is the life giving river for Raigarh city and its protection and 

cleaning is very important for the future of the people of Raigarh. At present, the following 

difficulties are being faced in cleaning the Kelo River and the surrounding area and making 

it a pollution-free area:-  

1. Due to excessive leakage water from Tipakhol reservoir getting into the city drain, more 

water than the capacity is reaching the I & D pump and wetwell pumping house. 

2. Ignorant throwing of household waste on the river bank by the residents of the river bank 

locality. 

3. Use of plastic and throwing of plastic in the river by the city residents within the 

municipal area. 

4. Idol immersion and throwing of worship materials in the river. 

5. Construction work of railway bridge by Railway Department. 

For the above challenges Municipal Corporation Raigarh has planned the 

following activities- 

1. Considering the spread of urban population on both the banks of the river and the 

condition of the drains, 06-06 dams have been constructed on both sides of the river. 

Construction and operation of STP has been given to M/s Enviro Infra Engineers Pvt. 

Ltd. Delhi for 15 years.  Corporation has also issued notice for miss management in 

operation of STP to M/s Enviro Infra Engineers Pvt. Ltd. Delhi. 

2. 02 STP have been constructed in the city on the basis of urban population and number of 

houses, in which the treatment of waste water coming out of houses is done. At present, 

a large amount of water from Tipakhol reservoir is flowing into the drains of the city. 

Due to which more water than the capacity of the STP is flowing into the river. A letter 

has been sent to the Executive Engineer, Water Resources Department, Raigarh to make 

permanent arrangements to prevent excessive amount of water leakage from Tipakhol 

reservoir from getting into the drains of the city. 

3. Public awareness is being spread by conducting continuous cleanliness campaigns on 

both the banks of the rivers to completely stop throwing garbage by the local residents 

on the river banks. In this sequence, on 22.09.2024, more than 2000 volunteers 

participated in the cleaning campaign to clean all the banks of the river. Apart from this, 

penalty action is being taken against those found throwing garbage on the river banks. 

4. A ban has been imposed on common citizens from immersing idols and throwing puja 

materials into the river. For this, a separate idol immersion pond has been constructed 

and dustbins have been installed to throw the worship materials.  
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5. For the last two years, the work of railway bridge over the river is being done by the 

Railway Department for the expansion of the railway line. For the construction of the 

railway bridge, a diversion point has been made in the middle of the river using stones. 

The published news agency mentioned the said diversion point as debris and wrote about 

the accumulation of debris. Presently the railway work is in progress. 

In addition to the above actions, the following actions have been proposed to 

keep kelo river clean :– 

1. To prevent polluted water from mixing with rainy season water, an action plan has been 

made to lay sewer network for drains and lining and pipelines of various main drains in 

the city like Indranagar Nala, Kevadbadi Nala etc., which will amount to approximately 

There is a plan of Rs 82.28 crore. 

2. The proposal for beautification of Kelo River and construction of garden is proposed 

which amounts to Rs. 30.0 Crores and the proposal has been sent for approval to state 

government. 

3. The proposal for development of kelo river front has also prepared through CSR which 

amounts 87.52 Crores.  

4. The proposal for construction of additional course screen and nets to prevent the 

throwing of solid waste to river directly by citizens has also been prepared the proposal 

has been sent for approval to state government.  

Submission of notice reply copy is attached as annexure-4. 

 

11. Conclusion and Recommendations: 

Committee has visited the Tipakhol reservoir and found that excessive water was going 

through drain which is impacting the working of STPs. For efficient working of STPs there is 

need for trapping or controlling the flow of leakage water into the drain. Commissioner 

Municipal Corporation Raigarh has already directed Executive Engineer Water Resouces 

Department to take immediate action for controlling of excess water vide letter dated 

27.09.2024. Going through the above facts and the document submitted by Municipal 

Corporation Raigarh, the committee is of the view that following additional steps should be 

adopted for proper treatment of sewage water and disposal of municipal solid waste:     

(i). The check dam of Tipakhol reservoir should be rectified so that bypass of reservoir water 

and its mixing with the sewage of chandmari nala should be stopped by Water Resource 

Department. At present a temporary barrier may be constructed or the flow of bypassed 

reservoir water may be diverted into the nearest canal to mitigate the above problem.   

(ii). For controlling of excessive water the drain should be diverted or flow should be 

controlled by providing adequate barrier in to the drain as well as the leakage point of 

reservoir. 

(iii). The network of channel for receiving of sewage in STPs need to be review so that 

untreated sewage shall be stopped from reaching the river and abdicate flow of the 

sewage to the STPs should be ensure.  

(iv). Permanent/RCC bund should be constructed on the Indranagar nala and Kevadabadi nala 

so that by passing of sewage should be stopped. 
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Photographs of the Committee visit 
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